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DR. RAM KRIPAL SINHA: I am coming to 
that. Sir, he says that the Government are 
trying to foist a Pai'-ticular trade union. This is 
totally wrong. There is nothing like that. Of 
course, the labour situation is fluid and a 
large number of workers are changing their 
alignments. (Interruptions) 

SHRI YASHPAL KAPUR: Sir, I challenge 
the statement of the Minister. I can prove 
here and now that they are hoisting their 
unions in UP. The management of the 
I.D.P.L. in Rishikesh has been asked by the 
Registrar of trade unions, U.P. to recognise 
the Bhartiya Mazdoor Sangh unions, whereas 
the I.N.T.U.C. is still in majority there. 

DR. RAM KRIPAL SINHA: I am not 
yielding. 

(Interrupt ions) 

MR. DEPUTY CHAIRMAN: Order 
please. 

DR. RAM KRIPAL SINHA; Sir, I can 
assure the hon. Member that so far as these 
allegations are concerned and so far as the 
prevalence of the atmosphere of terror is 
concerned, all this is wrong. We do not 
believe in the atmosphere of terror. The law 
and order machinery is taking care in 
Faridabad. As far as the use of the police is 
concerned, the hon. Member has said that the 
police is used for partisan purposes. There is 
no basis for it. As far as the question of calling 
of a meeting of trade union leaders and 
representatives of the managements is 
concerned, the appropriate authority to be 
approached hi this case is the Government of 
Haryana and if our good offices are required, 
we may provide our good offices but the thing 
will have to be tackled by thf Government of 
Haryana. 

 

MESSAGE FROM THE LOK SABHA 

The Lokpal Bill, v977 

SECRETARY-GENERAL; Sir, 1 have to 
report to the House the following message 
received from the Lok Sabha signed by the 
Secretary of the Lok Sabha: 

"I am directed to inform Rajya Sabha 
that Lok Sabha, at its sitting held on the 
20th February, 1978. has adopted the 
following motion further extending the 
time for presentation of the Report of the 
Joint Committee of the Houses on the 
Lokpal Bill,  1977: — 

MOTION 

'That this House do further extend 
upt0 the last day of the present Budget 
Session, \he time for presentation of the 
Report of the Joint Committee on the Bill 
to provide for the appointment of a 
Lokpal to inquire into allegations of 
misconduct against public man and for 
matters connected therewith.' ". 

REFERENCE TO ALLEGED DISRES 
PECT SHOWN TO SHRI JAGJ1VAN 

RAM AT    VARANASI 
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(Interruptions) 

SHRI PIARE LALL KUREEL URF PIARE 
LALL TALIB (Uttar Pradesh): It is absolutely 
wrong, Sir. (Interruptions), He should be ashamed 
of saying so. These words should be  withdrawn. 

(Interruptions) 

 
(Interruptions) 

SHRI PIARE LALL KUREEL URF PIARE 
LALL TALIB; I am not going to allow him to say 
this. No, you cannot proceed. (Interruptions). Sir, I 
request you that such remarks should not be 
allowed to go on record. This is the height of 
stupidity; this is the height of absurdity. (Interrup-
tions), Sir, you should not allow such remarks. 
They should be withdrawn I request the hon. 
Member to sit down.    This is a    travesty  of truth. 

 
SHRI PIARE LALL KUREEL URF PIARE 

LALL TALIB: As if he was present there. 
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SHRI PIARE LALL KUREEL URF PIARE 
LALL TALIB: I will not allow him to speak 
after making the remarks against Indira's 
workers which are all lies. 

S
H

RI PIARE LALL KUREEL URF PIARE 
LALL TALIB: Delete that portion from the 
record where he has 
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SHRI JAG JIT SINGHL AN AND 
iPunjab); But there should be sorr.e time 
control also. Two or three minutes 
should do for a mention. He has taken 
twenty minutes. 
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Adivasis, etc. 

 

 
SHRI JAGJIT    SINGH    ANAND 

Before the proceedings started, 1 went to 
the  Chairman and found out that I was the 
third on the same subject. 

 

REFERENCE  TO  ALLEGED   ATRO 
CITIES ON HARIJANS. AM- VASIS, 

ETC. 

SHRI PIARE LALL KUREEL urf PI 
ARE LALL TALIB (Uttar Pradesh) : Sir, 
I thank you for giving me an opportunity 
of raising a matter of urgent public 
importance in the House. It is the beating 
up and burn- 


